FORM G (RE-ISSUED)

INVITATION FOR EXPRESSION OF INTEREST

FOR MOUNTAIN MEADOW HOLIDAYS PRIVATE LIMITED OPERATING IN
MOTEL INDUSTRY AT NEW DELHI

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with MOUNTAIN MEADOW HOLIDAYS
PAN/CIN/LLP No. PRIVATE LIMITED
CIN: U74899DL1993PTC056571
PAN: - AACCM9855G
2. | Address of the registered office Registered office: House No.-196, Deepali
Enclave, Pitampura, Delhi West Delhi DL
110034 IN
3. | URL of website Not Applicable
4. |Details of Place where majority of fixed Corporate Debtor is having agricultural land
Assets are located measuring 18 Bigha and 15 Biswa at Village
Khampur, New Delhi
5. | Installed capacity of main products/ services  |Not Applicable
6. Quan_tity ano_| valu_e of main products/ services |Corporate Debtor has not earned any revenue
sold in last financial year in F Y 2021-2022 and details thereafter are
not available at present.
7. | Number of employees/ workmen Details not available presently
8. | Further details including last available May be obtained by sending an email to
financial statements (with schedules) of two  linc mountainmeadows@agmail.com
years, lists of creditors, relevant dates for
subsequent events of the process are available
at:
9. |Eligibility for resolution applicants under May be obtained by sending an email to
section 25(2)(h) of the Code is available at:  |ihe mountainmeadows@gmail.com
10. | Last date for receipt of expression of interest {12-03-2024
11. | Date of issue of provisional list of prospective [22-03-2024
resolution applicants
12. | Last date for submission of objections to 27-03-2024
provisional list
13. | Date of issue of final list of prospective 06-04-2024
resolution applicants



mailto:ibc.mountainmeadows@gmail.com
mailto:ibc.mountainmeadows@gmail.com

14. | Date of issue of information memorandum, 06-04-2024
evaluation matrix and request for resolution
plan to prospective resolution applicants
15. | Last date of submission of resolution plans 06-05-2024
16. | Process email id to submit EOI ibc.mountainmeadows@gmail.com

M-

Umesh Gupta

Resolution Professional

Mountain Meadow Holidays Private Limited

(Under CIRP)

IP Registration No. IBBI/IPA-001/1P-P00848/2017-18/11431

Date: - 05/03/2024
Place: - New Delhi
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sREuarde &5 Indian Bank E- Auction

A5 soTETETS ALLAHABAD Sale Notice
. = .
gaﬂﬁa%ﬁ ﬁ Indlﬂn Bﬂnk E-Auctlﬂﬂ [Appendix IV-A (See Provison to Rule 8(6)]

S | N t Sale Notice for Sale of immovable Properties
-"-ﬁ\ Bdieldlig ALLAHABAD aleé olice E - Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002,
[Appendix IV-A (See Provison to Rule 8(6)]

Notice is hereby given to the public in general and in parbicular to the Borrower(s) and Guarantor(s) that the below described immovable propertyfies

Sale Notice for Sale of Immovable Properties mortgagedicharged 1o the Indian Bank, Secured Creditor, the Symbolic Possession of which has been taken by the Authorised Officer of Indian
E - Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Bank, Secured Creditor, will be sold on “As is where is", “As is what is”, and “Whatever there is”, on below mentioned date, for the recavery of dues
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002. to the Indian Bank, Secured Creditor from the following Borrower {s) and Guarantor(s). The Reserve Price and Earnest Money Deposit (EMD) of
Notice is hereby given to the public in general and in particular to the Borrowen(s) and Guaranton(s) that the below described immovable property/ies the resepective propertylies are furnished below.
morgaged/charged fo the Indian Bank, Secured Creditor, the Symbolic Possession of which has been taken by the Authorised Officer of Indian g Tpe of|Resanve pnca (Rs )| Demand Motice
Bank, Secured Creditor, will be sold on "As is where is’, "As is what is”, and "Whatever there is", on below mentioned date, for the recovery of dues M’:ﬂ"&:;&ﬁgﬁ?ﬁ{ér DEEEnpt:;'.:::,:; ,_T;'rtgﬂgEd 08 ST 0 E-dg.t = T
lo the Indian Bank, Secured Creditor from the following Borower (5) and Guarantor(s). The Reserve Pnce and Eamest Money Deposit (EMD) of 0| amount (Rs) |UUlStaNding Dues
the resepective propertyfies are fumished befow, Branch: Tundla, Phone No. 993651
Typa if|Reserve price (Re. |} Demand Notice Borrowers- Mis Magenta Milk Products, Add.- Khasara Noo 248 | Allthat part & parced of Commencial Properly situgted al Rest| o 1 J 02082023
MH?-tmE of '?E"r““‘ﬂt" / Des “’EF‘*:;‘“ of I_T“ rtgaged Free- | EWIO (5.} Date Mohae Singh Colony, Meheabad Ward No: 18 Nahar Kothi Road | Part of Khasara No, 249 Under Nagar PaskaParishad| G 1,85,18.000 60,85 3741-
ortgagor/suaranior roperty et | arunt (rey |Outstanding Dues Shikohabad Firozabad, Partners- 1, Mr. Rinku Slo Mr. Dabveer Singh, | Shikohabad DisH. Firozabad, Area- 1567500 Sq Feet or Ié 10,08,000/- "as.on
: - Add - Village Linchagaon Post Bachhepura Tehsil Jatesar & Distt Elah, | 1456 784 Sq Mirs. Prooery in the name of Mrs. Rekha Singh D4, DAS2023
Branch: Ramanreti, Vrindavan, Phone No. 7017375272 2. Mirs. Nestam Singh Wi V. Jaypal, Add.- Shimbha Nager, Tehsi | Wio M Satendra Singh & M. Safenrs S Sio s Wonee] @ | 10,000/~ |+ st 8 ther
3 : | : Shikohabad & Disft. Firazabad, 3. Mr. Satentra Sngh Sia Mr Mohar | Singh Bounded s East Khet Vinod Yaday Waeb Rastal
Borrower- Mr. Dinesh S/o Baboolal, | Constructed House on part of Plot No. 445 F Situated at Mauza Gowind| 2 | 20 27 000/- 26.09.20E3 i g : = | oing i _ v YN8 :
Co- Borrower- 1, Mrs. Suman Devi | Nagar Sector- F Mathura, Tehsil and Distt. Mathura, Area- 68.70 Sq Mir,, E _— 1453117/- an;g’-‘ﬂj -SFTTFH"JE r‘ﬁ,lsr"g'; mm:rgg E"SI: ;mﬁbeﬂ ?"rjde“' Foad 25 Feet Wide, Narth: Sarkan Mali, South: Nahar Patan
Wio Dinesh, Guarantor- Mr. Vivek Property in the name of 1/2 part Shri Dinesh S/o Baboolal and 1/2 part e E,GD,HUGJ'- g o G:'Sh; Sislll Eir:ﬁ-z;bﬁad el g = Falangur NBSITP, Property ID: IDIE4560MAGENTA
Shamma Sfo Shri Ramesh Chand | Smt. Suman Devi Wio Dinesh, Bounded as; East- Plot No. 444F, West-| =, 10.000/- LDt g :
Shamma Colony Road more than & Mir., North- Part of Piot No. 445 Smt Vedvati, | 2 - axpanses thareon Last Date and Time for submission of EMD amount is : 18.04.2024 upto 4:00 PM
South- Part of Plot No. 445 Shri Banvari Lal  property ID: IDIB4644516403 Date of E- Auction 19.04.2024 between 11:00 AM to 03:00 PM
ieei le . Bidders are advised to visit the website (www.msicecommerce.com) of our @ auction service provider MSTC Lid to participate in online bid. For Technical
Last Date and Time for .El.lhl'mﬂilﬂ'ﬂ of EMD amount I_E : 15'04'2“24 l-lPtf.l 4:00 PM Assistance Please call MSTC HELPDESK Mo. 033-22901004 and other help line numbers available in service providers help desk. For Regestration status
Date of E- Auction 19.04.2024 between 10:00 AM to 04:00 PM with MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact Ibapifin@mstcecommerce.com. For property details
Bidders are advised 1o visit the website (www.mstcecommerce.com) of our e auction service provider MSTC Lid to participate in anline bid, For Technical and photagraph of the propery and auction terms and conditions please visit, hitps://ibapi.in and for clarifications related to this portal, please contact help
Assistance Please call MSTC HELPDESK No. 033-22301004 and other help fine numbers avadable in service providers help desk. For Registration status line: number 18001023026' and 01141106131 _ - _ o I
with MSTC Ltd, please contact ibapiop@msteecommerce.com and for EMD status please contact ibapifin@mstcecommerce.com, For property details Bidders are advised fo use Property |0 Number mentioned above whise searching for the property in the website with htips:/ibapi.in and www.msicecommence.com

and photograph of the property and auction terms and conditions please visit: hitps:/fibapi.in and for clarifications related to this portal, please contact help Date : 06.03.2024 Place: Tundla Authorized Officer

line number ‘18001025026 and '011-41106131",
Bidders are advised 1o use Property ID Mumber mentioned above while searching for the property in the website with hitpsafibapi.in and www,mstcacommerce,cam E-AUCTION
Date : 06.03.2024 Place: Mathura Authorized Officer ARM BRANCH , AGRA
NOTICE
= . E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
Indian Bank E- Auction RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
: WITH PROVISON TO RULE 9(1). 8 (6) & 6(2) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
_ﬁ m ALLAHABAD sale Nut{ce Motice is hereby given to the public in general and in particular to the Borrowaer () and Guarantor{s) that the balow describead
immovable property mortgaged/charged to the Secured Creditor, the Physical possession of which has been taken by the
[Appendix IV-A (See Provison to Rule B(6)] Authorised Officer of Canara Bank, Secured Creditor, will be sold on “As Is where is”, “As is what is”, and “Whatever
=Zale Notice for Sale of Immovable Frnperﬂes __thﬂna- is™ for tha recovery of dues to the Bank. Tha details are describa harabalow.
E - Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Name & Address of ﬂm::grﬂ du::i :Rsl-ilﬂis BEII= scription of ‘,TFBLP;-_:_' _Reserve Price (Rs.)
Enforcement of Security Interest Act, 2002 read with proviso to Rule B{6) of the Security Interest (Enforcement) Rules, 2002, Borrowars & G“E'“"t“’_“ tcsltidesklea il : ropesriies _ Uiy | DR A b (RER:) |
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantors) that the below described immovable propertyfies Egn"dﬂswé 1'5:iﬂ Ii*;_“'g”é?ﬂr.f hs?iluigim";g 1,54,74,876/- mgsrﬁ;?;:mﬁﬁlmﬁw E:?atﬁsrTH;iTM:g;rﬂ%elfsﬁiﬁiﬂsgicT H"gigﬁ; = | 40,17,000
4 g § 4 ¥ i < . i ~ i ¥ 2 i o
morigaged/charged fo lhe_ln-::laan Eank.hEac_ured ':I'E.liiti}li. the Eryml:f-l:tiH: Pu:'.sesmun of whmh_ has been tal-len_ by fhe Authorised Officer of Indian Narendra Singh. Add - 1575, SBI Colony, + interast Area- 1291.77 sq. mir,, In the name of Yash Pundhir S'o Nagendra Singh | -2 4.02.000
Bank, Secured Creditor, will be sold on "As is where is”, “As is what is”, and "Whatever there is”, on below mentioned date, for the recovery of dues Kasgani & Other Pundhir, Bounded as: East- Property of Neetu Singh, West: Property of | E gtiaey
to the Indiar!: Bank, Secured Gral:l'rtq—: from the following Borrower (s) and Guarantor(s). The Reserve Price and Eamest Money Deposit (EMD) of Exp. thereon Legal Heirs of Khan Shah, Morth- House of Lilawati & Rasta, South- E,"
the resepective propertyfies are fumished below, House of R@mn lal -~ | :
Te i [Pesenve price (Rs || Demand Netlce Borrower- 1. Mr. Mukesh Babu S/o Sn Ram | Residential House situated at 4/76 Vill- Nagla Vishnu, Mauza Datauji,| .
Name of Borrower/ Description of Mortgaged e [ EWiD (R ) Date Khildal 2. Mrs. Shesla Wio Sr Ram Knitadi,| 1501 G241 | e Area. 150,81 sq. mi, n the name of Mr. Mukesh Babu Sio| ‘S NS00
Mortgagor/Guarantor Froperty e | e ey [Outstanding Dues 3. Mrs, Manju Wio Sri Mukesh Babu, 4. Mr.|  *JJMSI®St | 5 Ram Khilda, Bounded as: East- Rasla & t wide, West- Plot of Madan | -2 | 4 20,000
: : Ram Khiladi Sfo Ram Chand, Add. of all- H.| g, & 3 08T | Lal, North- Road, South- Property of Sunehi Lal |4 e
Branch: Farrukhabad, Phone No. 7541945722 No. 4/76, Nagla Vishnu, Firozabad P- 7z
Borower- 1. Miss Vandana Singh Dfo Mr. Prakash | 1. All that parl & paroed of residential property situaled at partof propery | @ | § .00 000/- 04.08.2023 Borrower- M's Laxmi Industries, Add.- 190304 Commercial Property Mo.1%/3 Khatena ~ Lohamandi Thana Read,| %2
Chand Shakya, 2. Mr. Prakash Chand Shakya Sio | no. 161, VillKhangur PO Masen, Dist. Famukhabad, Area- 810 SqMis, | 5 ——t — Khataina Road Lohamand, Agra, Legal Heir-| 9790 1:381:35 ichaiana L ohamandi Ward, Agra, Area- 81.95 Sq. Mir, properly in| & 41,22,000
Mr. Ram Lal Shakya, Guarantors- 1. Smt. Arun | Property in the name of Shi Devendra Kumar Shakya, Baunded as: | -2 | 60,000/ i 1. Nirmal Kumar Jain Slo Late Kapoor Chand | *interest  (the name af Sti Kapoor Ghand & Smt Maya Devi, Bounded as: Fast-| '£ | 4 49 000
L S - ' i . i £ Bl d1 A0 Jain, 2. Raj Kumar Jain Sfo Late Kapoor & Other 10°-0" Wide Gali, Weasl- Part of Property Na. 1903, North- Mfs Sheena| 2 iy
Kumari Shakya Wlo Mr, Yogendia Kumar Shakye, | Eal-Plotof Sadhve, West- Pt of Aun Kumar, Norlh- Gall6 Ft Wide | = 70 DO/ | Pl s e Crand Jain, 3. Aind Kumar Jain Slo Lats| Exp.thereon  |Export, South- Part of Property No. 1973 “
2. Mr. Devendra Kumar Shakya Sio Mr. Ram Lal| South Gall 571, Wide Prégury B DECANDN M| ©) ' axpansss therear Kapoor Chand Jain, Add. of all- 3- B Keshay | o PR
ggf-;ﬂ?% Egﬂzﬂhr-sia’ﬁmefﬁ E;?;h %?{ Lale g-':f- 2. Al that part & parcel of residential property situated at part of property| © | 18 00.000/- Kunj Pratap Magar, Agra
ya Frarasn aharya, 4. hr. Rakesh RUmar o0 f ng 161 Vill Khanpur PO Maseni, Dist, Farmukhabad, Area- 242,500 89| S L T— T i - —
e ; : : ; = 1. gaya Sharma Wio: Shr House number 724, constructed on part of Khasra number 145,
Late Mr. Shyam Lal, 5. Mr. Barwari Lal Sio Late | Mis, Property in the name of Smi. Arun Kumari Shakya Wio Yogendra ‘E 1,80,000/- Rajesh Parashar, 2, Shri Rajesh Parashar Sio 32’5_2'995'?3 Madhusudan city, Shamshabad Road, Mauza Kahral, Agra, Area- S Sglzﬂrﬂ“u
Shri Matthu Lal Kumar Shakya, Bounded as: East- Fiot of Seller, West- Gali 4 Ft Wide,| 5. Shri Sita Ram, Add. of both- H.No. 794, + interest 122.335q. Mtr., property in the name of Smt Vijay Sharma Wio Shri| %
10,000/- J 3,92 000
Norih- Gali 3 F1, Wide, South- Gall Property 10: IDIBOVANDNAQZ | &2 2 Gayatri Madhusudan city Kehral road, Agra, & Other Rajesh Sharma, Bounded as: Easl- Rasta .00 mt wide, West- Rasta| & iy
: z Guarantor- Shri Vikas Pitaliya Sio Shrikunj | EXp. thereon  |3.00mt wide, North- Rasta 12 mt wide, South- Property number 79
Last Date and Time for submission of EMD amount is : 15.04.2024 upto 4:00 PM Bihari, Add.- H.No. 59, Ram Mohan Nagar
Date of E- Auction 16.04.2024 between 11:00 AM to 03:00 PM ?a”"m '“5';3_ e e
ofTawer- saidantial Pr [Khasra No.325ml, Taj N.RI City, | =
Eldl:_lers are advised 1o visit the website (www.mstcecommerce.com) of our e auction service nr_c:uider MET['_j Lid to partin:ipal& in onfine bid. Fangchnicar Singh, Fu; q _:; NE":EE{" ‘v'IILiJ-mJaarupu?a, T;Jangr;: 2&?“,525{ - El-ichpﬁri:. i.gra?pﬁreg? 53_31 Enq. Mir. ?:II:‘D?:EI‘E-‘ i e naj:me af Sh};i 3 11,36,”““ _
Assistance Please call MSTC HELPDESK No. 033-22%01004 and other help fine numbers available in s2rvice providers help desk. For Registration staius Agra, Guarantor- Sri Jitendra Kumar Sfo Sn + interest Pawan Kumar Sfa Shri Mohan Singh, Bounded as: East- Piot No, E. 1.19.000 |
with MSTC Ltd, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapifin@@mstcecommerce.com. For propery details Randheer Singh, Add.- Vill- Javpura, Panwar, & Other 605, West- Plot No.603, North- Road 4.50 Meter Wide, South- E| == b
and photograph of the property and auction terms and conditions please visit; hitps:Mibapt.in and for clarifications related to this portal, please contacl help Agra Exp. thereon | Type Plot
line number “18001025026" and '011-41106131", Borrower- 1, Wrs. Ranjana Rana Wio Uday| 98 g4 340,40 |UREM of Residential House no. 37-D/SV/P-11 constructed on PiotNo. | = | 97 97 000
Bidders are advised fo use Property 10 Number mentioned abowve while searching for the property in the website with hitps:ifibapi.in and www.mstcecommerce.com Rana, 2. Mr. Uday Rana So Girraj Singh, Add. oa ; 11, Khasra No. 133 (Part), Sant Vihar, Mauza Jaganpur, Hariparwat | 'S Lol
. . ' , of both- House No.11, Sant \ihar, Near Basera + interest Ward, Tehsll & District Agra, property In the name of Mrs, Ranjana E 2 80.000
Date . 06.03.2024 Place: Farrukhabad Authorized Officer Diayal Bagh, Tehsil- Sadar, District Agra & Other Rana W/o Uday Rana, Bounded as: East- Plot No. 1, West- 761 M| = yau,
Exp. thereon | wide raad, North- Property No. 10 (Smt. Mano] Kumarl), South- Part
of Plot No. 11 (Jagdish Prasad Agarwal)
2 Form No. INC-26 Borrower- 1. M's Mantriji Solar Equipmant, Property No, 30/92, Kumbar Para, Rakabgan], Ward Agra, Area- 8692 | O
IHWTATHJIEDHT%I{EEHS?D;%??HETSJEET FOR (Pursuant to Rule 30 of the Companes Add- 30/48A. Kumharpada, Chippitola, | o 7o n203.78 | e hame of Sh Suresh Chand Jain Sio Sh Ganpel Singt | 5 | 21*001000
(Incorporation) Rules, 2014} Agra, 2. Shri Goldy Jain Sjo Shri Suresh |  *JMerest | yqin Baunded as: East: Property No, 30/92 (Part) of Smt Kalwati Devi. | 2 | 2 75.000
FPOLINT AN REE/STISE EIGLIDAY S PG ATE LIMETER Before the Central Government, Chand Jain, 3. Shri Suresh Chand Jain Sio & Cithaf West: 7'0" wide Rasta, North: 870" wide Rasta, South: Property of Sh, | E din
OPERATING IN MOTEL INDUSTRY AT NEW DELHI Regional Director, Northern Region, New Delhi - P - | Exp. thereon ek ' : ; ' ¥ o
{Under Regulation 364 (1) of the Insohvency and Bankrupicy Board of India In the matter of sub-section (4) of Section 13 of Al G-EI'IFEE:l EIHQI'I i, Acd, 9 l:'JMh- 2 o S
“,,H,M,mﬁ Fresolution Brocess for ﬁ;mpnrﬁ}rm Persons) ?zﬁa,,]a,i“m_ S016 Companies Act, 2013 and clause (a) of 138, Metaji Magar. Mear Es=zar Hospital, Agra
 RELEVANT PARTICULARS o oo ks Z0A Borrower- 1, Mis Shiv Shakil lron Foundey, Add- | 3004 427,06/~ | Proserty No. B 8, Industrial Estate, Shehjalpur, Shikchabad and Disirict| © | g3 82,000
! Mame of the Corporate Debtor Mountain Meadow Holidays Private Limited AND B-%industrial Estate, Shehjalpur Shikohabad- S Firozabad, Area- 808 sq. mir, in the name of Sr Dinesh Singh Yadav | S Sar
| along with PANICIN/LLP No. | CIN: UT4ES80L 1993PTCOSESETT | PAN: AACCMIBSSG In the matter of MEDAK SOLAR District Firozabad, 2. Shri Dinesh Singh Yadav +,g,‘rg?|r.95t Sfo Panna Lal Yadav, Bounded as: East: 12 meter wide road, West: | 8 6.38.000
2| Address of the registered affice "Regd. Office: House No -196, Deepali Enclave, E)?h?JEJgLSLIgHRFg(ﬁEET%%%SB !Ern Panna Lal Yadav, Add.- House No. F-722/3, Exp {heséﬂﬂ Cultivated Land, North: Plot No. B &, South; Piot No. B 10 E. iy
I — | Pitampura, Dedhi - 110434 N having its Registered Office at Kamla Nagar, Agra, Guarantor- Sri Vinod Kumar : W
3|URLofwebsite | NotApplicable - LEVEL 18, DLF CYBER CITY BUILDING Sharma Sfo Akhileshwar Shamma, Add.- House
4, | Detadls of place where majority | Corporate Debtar is having agricultural land GURggbsr\i T?glgnghilgﬁﬁﬁl\ll,mdia Mo, 178/2 Balkeshwar, Agra
of foced assets are located measurng 18 Bigha and 15 BiswaatVilage | | 7 7 Applicant Company / Petitioner Last Date & Time for receipt tender document : 06.04.2024 up to 5.00 PM
| S _ | gL Newr Dt NOTICE is hereby given to the General Public Date & Time of e-auction : 08.04.2024 from 11.30 AM to 12.30 PM
& gsng'u'g;f;g;f;ég;f rhin Not Applicable }ggtketh;p Fj;gg{;gﬁngogggﬂgg%l proposes (o (With extension of 5 min. duration each till the conclusion of sale)
g .DIJEFH“'!.' & value of main prﬂdumgl'. Corporate Deblor hes not samed any TEVENLE N under Section 13(4) of the Companies Act, EMD Payable through NEFT/RTGS in A/C No. 209272434, IFSC Code: CNRB0O007315 OR Demand Draft
'services sold in Last financial year | FY 2021-2022 and delais thereafter are not 2013 seeking confirmation of alteration of the in favour of Canara Bank, ARM Branch, Agra
availabie a1 presend Memorandum of Association of the Company : . - F
. . : | EVEEHLNC I T, in fth ial resolut datth Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage without |
7. | Number of emplayees! workmen | Details not available presenthy In terms ot the special resolution passed at the ; |
| : Y kil : e p ) Extra Ordinary General Meeting held on 14th assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne |
6| Further deiads including |ast avadable May be obfained by sending ﬂn_lﬁ""ﬂ" to February 2024 to enable the ~ Company to by the successful bidder only. |
maancial stalerments eItk Scihedusss) ibc.mountainmeadows@gmail.com change its Registered Office from “State of For detailed terms and conditions of the sale please refer the link "E-Auction” provided in Canara Bank's website www.canarabank.com/
of two years, lists of creditars are H " to the "State of Uttar Pradesh”
| evmitabie-at URL: i Ar?;y;:?sor? w?]ose ?n‘teecr’est i:rlikrjlyetso be www.indianbankseauction.com or may contact Senior Manager, Canara Bank, ARM Branch (Ph. MNo.) 8954350049, E-mail 1D:
-“-EEI'ig:hiIi;{y"Tc:}'résr:fl'mic:-n appiinants.' Viay be obiained by sending an amal o affected by the proposed change of the cbh7315@canarabank.com OR the service provider M/S Canbank computer Services Ltd, 218, JP R::nz!.rzﬂe. Sampige Road, M_El!leshwararn.
|Codeis availableat | either on the ~ MCA-21  portal Place : Agra Date : 06-03-2024 Authorised Officer
*0.| Last date for receipt of expression | 12.03-2024 (www.mca.gov.in) by filing investor
lof interast complaint form or cause to be  delivered or - — e -
i1 | Date of issue of provisional list of| 22-03-2024 send by registered post his /her objections TSl < I1=si1<icl i< e ru I"'IJCIl.'.:i national bank
prospactive resolution applicants supported by an affidavit stating the nature of ATTrEr =RT OUAeE " AN
5 [Last dale for submissionof. | 37-03.9004 his / her interest and grounds of opposition to e : - AP FRITID JOL R o I
E \objections to provisional list the Regional Director, Northern Region,
- e fo Ministry of C te Affairs, B-2 Wing, 2nd L . . .
 Daleof ssueoffralistol 06042024 Floor, Pt Deendayal Antyoaya Bhawan, CGO Branch Office : Circle Sastra Center, Haldwani (823400), Uttarakhand, Ph. 95365 82435, E-Mail : cs8234@pnb.co.in
- [T TR AR O PR | o Complex, New Delhi-110003 within fourteen
 Dat f st of omaton_ 06-04-2024 (14) oy from the e ofpulcaton of i SALE NOTICE FOR SALE OF IMMOVABLE/MOVABLE PROPERTIES
memorandum, evaluaton malrix tice with to the applicant C
\and request for resolution plan to 2? Iicti WFIQeg?sthr% OOffi?:eal pgtm?r?e 333‘?22! E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
prospeciive resolution applicants mentioned below.:- read with proviso to Rule B[6) of the Security Interest (Enforcement) Rules, 2002, Notice is hereby given to the public in general and in particular to the Borrower(s)
s Lﬂﬂéd?‘ﬂ fﬂlf submission of 06-05-2024 fegd. Uiflos : LEVEL 18, PLr CYBER CiTY and Guarantor(s) that the below described immovable property mortgaged,/charged to the Secured Creditor, the constructive/physical/symbolic possession of which
o} EFSDE:S':L':I:?? d 16 5ubmil EO1 | ibe.mountainmeadows@gmail.com GURGAON - 122002, HARYANA, India has been taken by the Authorised Officer of the Bank/SecuredCreditor, will be sold on "As is where is", “As is what is", and "Whatever there is" basis on the date as
;atd 5 A s : MEDAK SOLAR PROJECTS P,f,‘:,f}Tg”LP,S{}%'L‘,’,f mentioned in the table here in below, for recovery of its dues due to the Bank/Secured Creditor from the respective borrower(s) and guarantor(s). The reserve price
Place: New Delhi Umnesh Gupta KANCHAN GIRISH HOONDLSA"{‘] and the earnest money deposit will be as mentioned in the table below against the respective properties.
Resolution Professional Mountain Meadow Holidays Private Limited (Under CIRP) Date : 05.03.2024 (DIRECTOR) SCHEDULE OF THE SECURED ASSETS
IP Registration No.; IBBIIPA-D01/IP-POOS4BZ01T-1811431 Place : Gurgaon DIN: 10169833 —_— e
Name of : i i '
::t the Branch "Description of the Immovable/movable A) Dt. Of D«Emam.i Notice u{s A) Reserve Price Detals of
R Properties Mortgagor/Owner Name 13(2) of Sarfaesi Act 2002 the
Name & (Mortgagor of Property(ies)" IB) Outstanding amount B) EMD . eteumbrances
PTIT CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Addresses of Y SSSorrrr F TE T L L Ll (WY
¥) Chola Corporate Office: “ CHOLA CREST ” C 54 & 55, Super B— 4, Thiru Vi Ka Industrial Estate, Guindy, Chennai - 600032 the Borrower/ ; of E-Auction
Guarantors of SARFAESI ACT 2002" deposit of EMD secured
Branch Addres :Hall No. H-3, 3 Floor, Padam Plaza, Plot No.5, Sector-16-B, Awas Vikas Sikandra Yojna, Agra - 282007 i ¢ D] Nat fPossesi El] Bidi creditors
ccoun ature of Possesion id increase
P ESSION NOTICE UNDER RULE 8 (1 3 ; i
Wh h d odsbs shs Ao h ?Oﬁc fl:III Chol l: I I8 ( ) And F Smhﬂlldphﬁfﬁucﬂﬂﬁtmﬂwﬂ Smesit
ereas the undersigned being the Authorise icer of M/s Cholamandalam Investment And Finance
Company Limited, under the Securitisation and Reconstruction of Financial Assets and Enforcement of STATUTORY 15 DAYS SALE NUTICE UNDER SARFAESE ACT.F 2002_
Security Interest Act, 2002 and in exercise of powers conferred under Section 13[12] read with Rule 3 of the
Security Interest Enforcement Rules, 2002 issued a demand notice dated 20-05-2022 (Loan Account Nos. 1, |BO : Ramnagar | EM of Two Shops bearing No. 24 and 25 situated at, A) 22.12.2022 A) Rs. 63.36 Lakh 22.03.2024| Not
XOHEAHE00002953366 and HE02AHE00000006566) calling upon the Borrowers 1.Waseem Ahmad,35/209 E- (388000) e
. ) , ) o Aasthaan Radheshyam Arcade, Tera Road, Ramnagar, From | Known
2/1 Indrapuri, Noor Ki Bageechi, Hari Parwat Ward, Agra, Uttar Pradesh - 282005. 2.Neelopher Benjamin, - e e : B] Rs. 41.46 324 1?'.;‘ 35
35/209 E-2/1 Indrapuri, Noor Ki Bageechi,Hari Parwat Ward, Agra, Uttar Pradesh - 282005 3.M/S Callendra M/s PRAKASH | Distt- Nainital-244715 standing in the name of Shri e P 11.00 AM
But?ldet:sz 25RSu:r;a7328N7a‘iq:;8N[eRw Agra,ﬁg'rf,usttar Pr?_d?(shh -N28%00E5 tI:)tr_?an the:rgount nljlenti:?neddlin :the BPO, ADD- BATA | Prakash Chandra Rekhari registered vide Sale Deed | 90 11/12/2022 '|.|'|.|'1’Ei;1 B) Rs. 6.50 Lakh G
notice being Rs.37,98,748. upees Thirty-Seven Lakhs Ninty-Eig ousand Seven Hundred Forty- . . further interest & charges
Eight and Twenty Eight paisa Only] as on 19-05-2022with interest thereon within 60 days from the date of ;hnwrﬂ&m, Shop | dated 07.10.2013 at Bahi Na. 1, Zild No. 44?: Pages i 04.00 PM
receipt of the said notice. A:- i‘”‘ 23, 119-140 at 5r No 3622 at SRO , Ramnagar Distt C) 07.10.2023 C) 21.03.2024 | %
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the Public in sthaan Mainital and sale Deed dated 19.12.2016 at Bahi No.
general that the undersigned has taken Physical possession of the property on 01-03-2024 as per the order Radheshyam : Symbolic Possession D) Rs. 0.75 Lakh
dated 16-08-2023 passed under case no. 1174/2023 by the Hon’ble ADM Finance Court, in Agra. Arcade Tera Road | £11d No. 747, Pages 263-290 at 5r No. 2805 at 5RO,
The borrowers attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time R Dist- Ramnagar Distt Nainital. Area: 37.40 sq mtr. Ownership- Mr Prakash Chandra Rikhari.
available, to redeem the secured assets. arlnr\agat I 5 2 ; : : -
The borrowers in particular and the public in general are hereby cautioned not to deal with the property Nainital -244715 Proprietor/Mortgagor: Mr. Prakash Chandra Rikhari Add- Village Kaniya, 269, Gangotri Vihar, Kaniya, Ramnagar -244715 Guarantor: Mr Naveen
and any dealings with the property will be subject to the charge of M/'s CHOLAMANDALAM INVESTMENT Chandra Rikhari Add- Village Kaniya, 269, Gangatri Vihar, Kaniya, Ramnagar- 244715
AND FINANCE COMPANY LIMITED, for an amount Rs.37,98,748.28 [Rupees Thirty-Seven Lakhs - - - - , -
Ninty-Eight Thousand Seven Hundred Forty-Eight and Twenty Eight paisa Only] as on 19-05- * The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further
2022and interest thereon. conditions: = The properties are being sold on "AS IS WHERE 1S BASIS and “AS 1S WHAT IS BASIS" and “WHATEVER THERE IS BASIS" = The
o DESCRIPTION OF THE IMMOVABLE PROPERTY _ particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Authorised Officer, but
Ees'de.”t'al House on Ground Floor and First Floor Nagar Nigam Corporation No.35/209E/2/1 situated at the Authorised Officer shall not be answerable for any error, misstatement or amission in this proclamation. * The Sale will be done by the
oor Ki Bagichi, Indrapuri, Hari Parwat Ward, Tehsil and District Agra ( Measuring area 88.23 Sq.Mtrs) : : i : . ;
Boundaries :-East: Prop. Of Babbu Bhai, West: Part Prop. Of Ruksana, North: Open to Sky & Road 16' wide undersigned through e-auction platform provided at the Website https;//www.mstcecommerce.com on 22.03.2024 for properties mentioned on
on Ground Floor, South: Part Prop. Of Nadeem Sr. No. 1 @ per time schedule mentioned for respective serial number. = For detailed term and conditions of the sale, please refer www.ibapi.in,
Date : 06.03.2024 . c Sd/- Authorised Officer c www.mstcecommerce.com, https://eprocure.gov.infepublish/app
Place: AGRA M/s. Cholamandalam Investment and Finance Company Limited - H 1 H
For more details contact : 9536582435 Authorized Officer (Secured Creditor)
Place : Haldwani, Distt. Nainital Date : 06.03.2024 Punjab National Bank, Circle Office: Haldwani
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